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MINISTRY OF PORTS, SHIPPING AND WATERWAYS
NOTIFICATION
New Delhi, the 7th July, 2026

F. No. A-32013/8/2018-Estt.1.— The President is pleased to appoint the following officers to the Grade-I of
the Central Secretariat Service (Under Secretary) in Level-11 of the Pay Matrix (Rs. 67,700-2,08,700) on regular
basis against the Select List of Grade-1 of the Central Secretariat Service for the year 2026, in pursuance of DoP&T
Order No. CS-5/1/2026-CS-1(U) dated 30.06.2026:

Sl.  |Name (Sh.) CSL D.O.B. Date of assumption of charge
No.

1. |Amit Kumar 14628 28.01.1990 01.07.2026 (F.N)

2. Naveen 15343 16.03.1983 01.07.2026 (F.N)

SANDEEP GUPTA, Jt. Secy.
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